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(d) what action is being taken in the
matter?

THE MINISTER OF STATE OF THE,
MINISTRY OF HEALTH AND FAMI
LY WELFARE (SHRI RASHEED
MASOOD); (a) to (d) The informa
tion is being collected and will be laid

on the Table of the House.

CGHS Unani dispensaries in Calcutta
1278. SHRI ANAND  PRAKASH

GAUTAM: Wwill the  Minister of

HEALTH AND FAMILY WELFARE

be pleased to state:

(@) the details of CGHS Unani dispen
saries/units established so far and propos
ed tobe established in Calcutta; and

(b) the progress made so far to estab
lish such dispensaries?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI RASHEED MASOQD) :
(@ and (b) No Unaini dispensary/units is
functioning under CGHS, Calcutta.
However, one Unani
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Unit has already been sanctioned for CGHS,
Calcutta. It is expected to start functioning
shortly.

Allocation of funds for different systems of
medicines in CGHS

1279. SHRI  ANAND PRAKASH
GAUTAM: Will the Minister of HEALTH
AND FAMILY WELFARE De pleased to
state:

(@) what was the amount allocated
for  Allopathic, Homoeopathic, Ayurve
dic and Unani systems of medicines res
pectively in CGHS during the last three
years, year-wise and also for the
current year;

(b) whether the allocation for Unani
system is inadequate and whether any
demand has been made for increasing the
budget therefor; and

(c) if so, what action is being taken, to
enhance the same?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI RASHEED jMASOOD):
(@) The information is as. under;

Amount in thousands of Rupees

[987-88  1988-89  1989-90  1990-91

Allopathy 673,93 T.44.44 93530 11,4400
Ayurvedic 68 00 75,85 83,50 7800
Homoeopathic . . 19,50 19,00 23,50 29 00
Unani ' 17,50 8,00 22,5 23,00

' (b) and (c) The allocation for Unani System is
considered adequate and is be* ing increased
every year.

Settingup ofa Minor Hydel power
Plant in Bihar

1280. SHRIMATI KAMLA SINHA: Will
the Minister of ENERGY be pleased to
state:

(@ whether the Central Government _

have received any proposal from Bihar

Government to set up a minor hydel
power plant in Bihar; and

(b) if so, what are the details thereof
including the present stage of the proposal?

THE MINISTER OF ENERGY WITH
ADDITIONAL CHARGE OF THE MI-
NISTRY OF CIVIL AVIATION (SHRI ARIF
MOHD. KHAN): (a) and (b) According to the
Central Electricity Authority (CEA), techno-
economic clearance



